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State Transport Commissioners

2029, Shri Ram Krishan Gupta: Will
the Minister -of Transport and Com-
municationg be pleased to state:

(a) whether Government have
examined the recommendation of the
conference of the Statc Transport
Commissioners held recently in
Bombay regarding setling up State
Transport Finance Corporation or
similar agencies; and

(b) if so, the nature of action taken
in this regard?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) and (b)
The conference of State Transport
Commissioners|Controllers recom-
mended that a scheme for setting up
Transport Finance Corporations or
similar agencies should be prepared
by the Government of India and cir-
culated to the State Governments for
comments.  Action to draw up the
scheme is being taken, but its finalisa-
tion will take some time.

Bridges in Maharashtra

2030. Shri Pangarkar: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether the Government of
Maharashtra have sent any plan and
estimate for the construciion of two
bridges on river Khaida and Hivara
in Parbhani District; and

(b) if so, whether the plan esti-
mate have been approved by now?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) anrnd (b).
The position with regard to the pro-
posed bridges over the rivers Khaida
and Hivara is briefly indicated
below:

(i) Bridge over Khaida.—The esti-
mate and plans for the bridge were
approved by the Government of India
on the 11th April, 1960 at an estimat-
ed cost of Rs. 3,91,800. A grant of
Rs. 1 lakh has been sanctioned for
this bridge from the Central Road

Fund (Ordinary) Reserve the balance
of Rs. 291,800 being met from the
State funds.

(ii) Bridge over  Hivara.—This
bridge was approved for being financ-
ed from the allocations te Maharashtra
from the Central Road Fund on the
29th August, 1960 at an estimated cost
of Rs. 3,66,448. The =stima‘c and
plan for this bridge d¢ noi require
the approval of the Government of
India and will be sancticned by the
Government of Maharashtra them-
selves under their own procedure.
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Recruitment of S.C. and S.T. on
S. Railway
2032. Shrisaglangamani: Wiil the
Minister of Railways b» »nleased tc
state:
(a) whether Scheduled Caste ard
Scheduled Tribes candidates 1o the





